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TR & THTIAT
PUBLISHED BY AUTHORITY

H. 3553] TE fA=tl, AT, SRTE 8, 2025/5TT9 17, 1947

No. 3553] NEW DELHI, FRIDAY, AUGUST 8, 2025/SHRAVANA 17, 1947
A HATAT
(gdftae =)

qA9aY, 7 3T, 2025
X ATATAIH, T SO AT | AGTHT Sl &R 19T & q8aq gaaT

FT.3M. 3645(37).—Ta ATATH, 1989 (89 FT 24) (THF IT& I ATAAIT 6 & | HI(Hd) Hl
1T HEU T IT-GTT (1) T T&T ARRAT FT TINT Fd g0, HF G, TH 970 F 9q g & q1% 15
qrasa® 32¢7 & forw, e, et gt feawor <o 9 g sg=t # oo oy g, snfeen asa &
e forer & fRrere Yorer s, strfq, “arfeem w7 # 4F 92 oa F gat O e F @t e
forremTE 7€ st o7 T oo wer” & fAmior F o sraers 81 wagmer v i v srfanrger s e
TS T ST AT 2

I G | = T arer wre ff St T qhar gl iEERE oo § o AfAg=_r &y
#1 AT | g &t i sraty F Fiaw, s et f g fEET f IT-ATT (UF) F agT S 39T &
o U S 3 STeRIgor 9% sty 3210

T AT TH I, e, wa= S srfewger sfgsrdy, are= fauere 7 ate v =
T Tohed, T, ST - e, o7 - e # forfeaa =7 § & STy, s 3aen srame [t wen
T TEAH TTTEHTLT SMARIRAT T SRS & T AT et FIAT a9 % ATEAT & qAaTs T AG9L <T,

5319 GI/2025 @)
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Y I T, UHT Gt srafAy i A i UHT A0 i = F#A F 97E, AW FS gr, ST o gaw
TTTERTET ST T, AT FILT, AT AT STIRIAT T ATATT AT AT FL 3dT 85

I AterfeEw T gy S St AT IT-ATT (JT) F TEq qeAH ISRy g SRt T Fwre ot areer
ATaw ZITI T ATAG=AT o Siavtd s ATt A A TSET U o7 f3awor Iuersyr g AT qerq ITAwTey
Ih FRATAT H Togeh ATk g7 Ao 61 ST 967 2|

ALIAT

AT T | S forer 7 faera Yora afigrsrr, “afeer asa § 9@ d< ¥od & gat U RFe & st
AT fHeTTE 7% st AT X 9 Weheq” &7 9707 | S==1 o 9o 47 {37 Se==r F srfamgor i 9

FTAT S T FTeTH e |
ST T AT S
FHIE | TEAHT A9 | QAT FaL | @O/ e, | FA &qA%A afeRgraes | Faw | e T
(TH H) (THTH)
1 2 3 4 5 6 7 8
1 | afest 47 | 142/2531/3043 |  0.850 0.500 ¥z-3 | AR
2 |t | 270/54 272/3018 1.800 1.800 Femr-1 | AR
3 |afgat | 270/81 11/3097 0.200 0.160 Fom-1 | AT
4 |dFf@gHA | 270/87 201/3111 0.700 0.210 Fom-1 | AT
5 |afget | 270/87 177/3420 0.100 0.010 AT | AR
6 |F@wA | 270/118 11/3165 5.640 1.420 fem-1 | AR
7 | =fdgqEt | 2701119 | 177/3168 6.000 0.460 Fem-1 | AT
g |dFW@wA | 2701121 | 177/3171 6.000 0.300 Fem-1 | AR
9 |d[wEA | 2701121 | 177/3172 0.500 0.320 AT | AR
10 | =@t | 2701122 | 254/3173 1.050 0.140 Fem-1 | AT
11 | =fqset | 270187 | 254/3244 6.000 4.160 Fem-1 | AT
12 | =fqset | 270187 | 254/3245 0.300 0.300 T | AT
13 | af@gat | 270/383 11/3167 0.250 0.210 T | AT
14 | TR | 270/463 | 254/3173/3695 |  0.570 0.570 fom-1 | AR
15 | afdset | 270/464 | 254/3173/3696 |  0.580 0.580 Fem-1 | SR
16 |af@gsAt | 270/501 | 3167/3308 0.250 0.190 LA | AR
3T 30.790 11.330
ETIED LIEEIIE ] HART (TH H)
1 EIGNE 11.330
F 11.330

[FT. . — CE/CON/II/BBS/TLHR-BUF/ Batishuan village/20A/REV]

AT FH AT, q&F tegar (FHAvor-11)
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MINISTRY OF RAILWAYS
(East Coast Railway)
NOTIFICATION
Bhubaneswar, the 7th August, 2025
Notice under Section 20A of the Railways Act-1989

S.0. 3645(E)—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (here in after referred as the said Act.), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to, is required
for the execution of the Special Railway Project, namely, “Talcher-Bimalagarh New B.G. Rail Link Project”
under Khurda Road Division of East Coast Railway in the State of Odisha, hereby declares its intention to acquire
such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Special Land Acquisition Officer,
Talcher-Bimalagarh New B.G. Rail Link, Talcher, Dist:-Angul, Odisha in writing, and shall set out grounds
thereof and competent authority shall give the objector an opportunity of being heard, either in person or through a
legal practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the
competent authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be
final. The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief description of land (Annexure-I) (attached here with) to be acquired, with or without structures, for the Special
Railway Project, namely, “Talcher-Bimalagarh New B.G. Rail Link Project” under Khurda Road Division of East
Coast Railway in the State of Odisha.

Name of District: Angul

SI No. | Name of Village | Khata No. Khasra/ Total | Acquired | Kisam of Land | Type of Land
Plot No. Area Area
(In (In
Acre) Acre)
1 2 3 4 5 6 7 8

1 Batishuan 47 142/2531/3043 | 0.850 0.500 Sarad-3 PVT.
2 Batishuan 270/54 272/3018 1.800 1.800 Taila-1 PVT.
3 Batishuan 270/81 11/3097 0.200 0.160 Taila-1 PVT.
4 Batishuan 270/87 201/3111 0.700 0.210 Taila-1 PVT.
5 Batishuan 270/87 177/3420 0.100 0.010 Gharabari PVT.
6 Batishuan 270/118 11/3165 5.640 1.420 Taila-1 PVT.
7 Batishuan 270/119 177/3168 6.000 0.460 Taila-1 PVT.
8 Batishuan 270/121 177/3171 6.000 0.300 Taila-1 PVT.
9 Batishuan 270/121 177/3172 0.500 0.320 Gharabari PVT.
10 Batishuan 270/122 254/3173 1.050 0.140 Taila-1 PVT.
11 Batishuan 270/187 254/3244 6.000 4.160 Taila-1 PVT.
12 Batishuan 270/187 254/3245 0.300 0.300 Gharabari PVT.
13 Batishuan 270/383 11/3167 0.250 0.210 Gharabari PVT.
14 Batishuan 270/463 | 254/3173/3695 | 0.570 0.570 Taila-1 PVT.
15 Batishuan 270/464 | 254/3173/3696 | 0.580 0.580 Taila-1 PVT.
16 Batishuan 270/501 3167/3308 0.250 0.190 Gharabari PVT.

Total 30.790 11.330




THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

Village wise Abstract.

SL No. VILLAGE AREA (In Acre)
1 Batishuan 11.330
Total 11.330

[F. No. CE/CON/11/BBS/TLHR-BUF/ Batishuan village/20A/REV]
AJAY A KUMAR SAMAL, Chief Engineer (Construction -11)
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